g g wfsor/ National Green Tribunal
wyr=Tais/ Principal Bench

wIEHIT §139, Frfaww wnt/ Faridkot House, Copernicus Marg
a2
Advertisement No. : NGT/PB/16/Admn./2014/4+ Dated January, 2022

Applications are invited from willing and eligible Indian Nationals in the prescribed
proforma for appointment to the under mentioned post, on the same becoming vacant, in
the National Green Tribunal, Western Zone Bench, Pune, purely on deputation basis as

per details given below :

Sl. Name of the Post Place of Posting Level in pay Matrix

g | oo

1. Assistant Registrar Pune Level -11 (Rs, 87700-208700/-) as
(One) per 7" CPC

Educational & Other qualifications : Officers possessing a Bachelor's Degree in law
from a recognized University and holding :
(@)  Analogous post on regular basis in the Central Government or State
Government or Courts or Tribunals: |
or
(b)  Post in Central Government or State Government or Courts or Tribunals
with five years regular service in pay band-2, Rs 9300-34800/- with grade
pay of Rs 5400/- i.e Level-9 in the Pay Matrix or six years regular service in
grade pay 4800/- i.e Level-8 in the Pay Matrix or seven years of regular
service in grade pay of Rs 4600/~ I.e Level 7 in the Pay Matrix or ten years
of regular service in grade pay of Rs 4200/- i.e Level-6 in the Pay Matrix,

Note 1: The Departmental ofﬂce.rs in the feeder category who are in the direct line of
promotion shall not be eligible for consideration for appointment on deputation. Similarly,
deputationists shall not be eligible for consideration for appointment by promotion.

Note 2: Period of deputation including the period of deputation in another ex-cadre post
held immediately preceding this appointment in the same Or some other organisation or
department of the Central Government shall ordinarily be three years. The maximum age

limit for appointment by deputation shall not be exceeding 56 years as on the closing
date of receipt of application,

(Please refer GSR 1362 (E) dt. 02,11.2017 of MoEF&CC, Govt, of India, notification

which is available on the NGT's website www.greentribunal, oVv.in).




GENERAL INSTRUCTION§_

g0 The competent authority reserves the right either to fill up the post or may not
proceed for appointment without assigning any reason thereof.

2. The general terms and conditions of deputation in terms of OM dated 17.06.2010
as amended thereof from time to time shall be followed as notified by DoPT, Government

of India,

3. Interested persons may submit their bio-data in the prescribed proforma (enclosed)
through proper channel along with relevant documents towards educational
qualifications, experience along with copies df ACR’s of the last 5 years, vigilance
clearance, integrity certificate ete. addressed to  “The Registrar General, National
Green Tribunal, Principal Bench, Faridkot House, Copernicus Marg, New Delhij - 01
on or before 25.02.2022 Pending receipt of application through proper channel,

applicants may send advance copy through email on rg.ngt@nic.in.
O

— 21 p 4l
(Vidya rakash)
Registrar Genera]

Copy to :
1. PPS to Hon'ble Chairperson, NGT,
2. PAto Hon'ble Judicial and Hon'ble Expert Members.
3. All the Ministries/ Departments of the Government of India.
4. Chief Secretaries of all the States.
5. Ld Registrar Generals of all the Hon'ble High Courts.
6. Office of the Controller General of Accounts/ Controller General of Defence

Accounts/ Comptroller & Auditor General of India.

7. Economic Advisor (P&L Div.), MoEF & CC, Indira Paryavaran Bhawan, Jor Bagh
Road, New Delhi-110003/ Pay & Accounts Officer, MoEF & CC, New Delhi (with a

8. Registrars of all Zonal Benches (Pune/ Bhopa!/Kolkata/Chennai) to display on the
Notice Board.

9. Deputy Registrar and Assistant Registrar, NGT, PB

10.AAO cum DDO, NGT. =
11.Computer Section for uploading on NGT website. :
12. Guard file. :
LM ETRE
(Vidya lgg?(ash)

- Registrar Genera



4.

{Praforma far app!u atton for the RRYL

NATIONAL GREEN TRIBUNAL(PRINCIPAL BENCH)

Faridkot House, Copemtcus Marg,

New D@lhe 110001
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13.Details of employment in chrono_)ogiml order (ifne(.»dcd, enclose a separago sheet duly cuthe PG (o

by your signature in the format glvan helow):
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4. Ip case

aj

he present employment iy held on deputmmn, please state

The date of inftial employment
Perjod of appointment on deputation with address:
v--y_nvnn«vu-nyuuh'n.w

Trhertaaay gy, 'n-anu.u-.u.....qu.nnnunnu.-. v~v-vv'mnv|nnnvv»-nnnnv

.-.nn-:n........-,unuv:nunn..nwm-ynunnn.»nnu-.-.«u“.“.....». .

Name of parent office/organization 1o which you belong

15 Whether belong to S¢/
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16, Any Other Information L L T M



............................

DECLARATION

L Lsolemnly declare and atfirm that the information given above B Coreeet o the best of
knowledge and belief, In the event of any information béing found false
detected  before or after the interview/ sele

cancelled and, | shall he liatyle

IR 1Y
Y

QU INCOrrest oy edipitaility being
ction/ engagement, my candidatyre

may bo treatod g
the Tribunal may deem fit and

forany action g propieor

18, That | fulfil the requisite conditions in terms of ape

e, Pay Band & Gp, regular service, and other
qualification for the post applied for e

Date........

{Signature)

.......................

() Service particylars furnished by the ‘«!-})Plicarrtf are yerifi?d, from service records and are
found correct. Attested wopies of ACRs for the past five years are annexcd,

(if) thereis no vigilance case pending orcontemplated against the officer

Ui} 11 the officer is selectad, he/she shall be relieved within 15 days of receipt of appointment
letter, , : 4

(Signatwie of ¢ RIRPRLENT authorily,



